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Ac. Anil genta'counsel for the applicant..
The applicant has filed this Original Application
thereby praying for the following relief :-

" By 1issning order or directions or in thenature

thereof, after calling for and =2xaminig the entire
rezord oL tne case Direct the respondent to grant

the appellant the no-objection =sertificate and
forward his application to the R.K. B. Mumbai."

The applicant who is working as £.S.M.-II under the

Sr. ‘D;visiona% Signal and Telecom Engineer, Kota,
submltFedvappllcationAdated 14507.3003 persuant to tne
advercisement dated 25.06.2003 for the post  of

Apprentice Motorman. The jrievance of the applicant is
that the last date for receipt »f the application was
22.07.2003 and his application had not been forwarded by
the respondents. On these pretext, he has filed this OA
thereby praying for the aforesaid relief.

From the prayer made by the applicant, even if, the
present application is allowed, no ra2lief can be granted
Lo the applicant as the laat date of submission of
application is 23.07.2003, In case the applicant was
aggrieved by not torwarding the application to the post
of Apprentice Motorman, he should have approached this
Tribunal before the last date of submission of
application which was 285.07.2003.
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Accordingly the OA is Jdismissed at admiss
with n{ ordel as to costs. : :
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